FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Iﬁsolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulation, 2017)

For the attention of the stakeholders of Amigo Dispensing Solutions Private Limited

Sr. No Particulars Detail
i Name of corporate person Amigo Dispensing Solutions Private
Limited
2 Date of incorporation of corporate | 12.10.2001
person

3. | Authority under which corporate | Registrar of Companies, Ahmedabad,
person is incorporated/ registered Gujarat under the Companies Act, 2013

4 Corporate Identity Number/ | U29252GJ2001PTC040102

Limited Liability Identity number
of corporate person

5 Address of the registered office and | SUBHAAG, B-16, RAMIN PARK, OLD
principal office (if any) of corporate | PADRA ROAD, VADODARA 390020
person
6 Liquidation commencement date of | 10.02.2026
corporate person
7 Name, address, email address, | Kashyap Shah

telephone  number and  the | Insolvency Professional

Registration  number of the | B-203, Manubhai Towers, Opp. M S
liquidator University, Sayajigunj, Vadodara 390020
Email:- kashyap.cs.ip@gmail.com
Telephone no. 9998062244

Registration no: IBBI/IPA-002/IP-
N00367/2017-18/11035

8 Last date for submission of claims | 11.03.2026

Notice is hereby given that Amigo Dispensing Solutions Private Limited has commenced
voluntary liquidation on 10™ February, 2026.

The stakeholders of Amigo Dispensing Solutions Private Limited are hereby called upon to
submit a proof of their claims, on or before 11™ March, 2026 to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penalties.

Date: February 10, 2026 Kashyap Shah
Place: Vadodara Liquidator of Amigo Dispensing Solutions Private Limited
Registration no: IBBI/IPA-002/IP-N00367/2017-18/11035
AFA valid upto 30-06-2027



FRIDAY, FEBRUARY 13, 2026

Cholamandalam Investment and Finance Company Limited
@ Chula Regmtered office & Crof Crast C-54 & 55 Super B4, Thing vl ka indusbal Estle,
- o Gundy, Chenna- S0000Z Bramch Ofce | Mh Floor, 107, 72, M0, The Junomeneta
Entera buster e | Tower, Negr Flejhansh Cirema, Opp Pal RTO offics, Adaian. Surst-255009

POSSESSION NOTICE [Immovable Property [Rule 8(1)]
VWheraas the undersionsd bang the futhanzed Oficer of of Mis Cholamandatam Inwestment and
Finance Company Limvited, having &5 registered office at C54 & 55, Sper B-4, Thiru Vi ka indusirial
Estate, Guindy, Chernal 600032 and s ome of the Branch at Tih Flooe, 701, 102, 703, The
Junomoneta Tower, Mear Rajhansh Cinama, Opp Pal RTO office, Adajan, Surat-125008 under Fu
Securtization and Reconsinuction of Financial Aszats and Enforcement of Security InterestAct, 2002 and in
eerrige of powers comfemed udss Section 13{12] need with Ruile 3 of e Securily Inlenest [Erdorcameant]
Rulas, 2003 ssuad 8 damand nobice dabed GBMR2I2S fo Ramesh Shandilal Bosamiyahiralban
Rameshbhal Bosssnlya heeein after referred 1oas Doerowesr and Co-Barowens in Lesn Ale Nos,
HE M RHESOD0{E 1802 o repay the amounts mentcnadin tha notice beng Rs. 1,440,861, 7TH- (Rupees; One
Croee Forty Lakh Stety Theee Thousandd Sewen Hundred Seventy Three Rupees Oriyjas on
DBM 22028 withirdgnes! thaneonvibirl danys Fom e dit of rcmpd olthe said nofica
Tha bomrowess having faifed %o repay $ha amount, notica i heraby given 4o the bormowars in-particudsr
and e Publicin general that the undemignad hea ten POSSESSION of the prapery desorbed herein
below in exercse of e powers canlored on him under Seclian 1314] of e said Acl read with Rude 8 of
the Security Inferest {Enforcamant) Rudes, 2002 on this 1 24h day o Febaary, 2026,

The Borrowers” atbention is invibed to provisions of Sub-section (8] of Seclion 13 of the A, in
respectof ime avallable, to redeam the secured assels.

T bemcnarers In particular and the Public in general are hareby caulioned not fo deal with e property
and any dealkncs wilh B said propedy will Ba subject (o he charge of Ms Cholamandsaiam Investmen
and Financa Company Limeted, for &n amount of baing  Be. 140,63, 773- (Rupees: One Crore Forty
Lakh ity Thres Thousand Sevon Hundred Seventy Theee Rupees Onlylas on DBAZ2025 and
imlareest and chargas theraan.

Al The Pieces B Parcel of Immaovabte Propedy Baarng Flal Mo, FiS, on The Flth Floor
Admeasunng 255425 54, Feal Le 2411 590 Mis Buil-ip Area, Along With Uindivided
Proporfionata Sharain Tha Land With 41 Rights In'Wing-F, of “fvanue-77", Corsinsstadana Land
Bearing Slock/Revenue Survay Mo, 881, Admeasanng G200 Sg. Mis. And BlockiRewenue
Surey ke, B0 Admeasuring 1200 Sq. Mies,, Tota Ad measuring 27400 Sq.mirs T, B Schamsa
b, 2, [Viesu- Bharthana-Vesu], Finral Piol No=77, Admeasuring 10000 Sq.mirs., & Fnal Plot No
175, Admeasuring 9770 Sg, Mirs_. Paiki Final Plod Mo, 77 Admeasuning 10000 Sg. Mérs., Siluatad Al
Maja Vilizge: Vesu, Sub-distict & Districk Surat Cwm By Ramesh Shantilal Beeamiva. Bourded
are Az Under; East: Adf, Road, West: Ad]. Final Bl Mo, 79 5211, Noeth: &d), Firal Piol No. 762
South: &dj. Final Plal Mo, 170
Daké : 12-02-2026

Placn : BURAT

Sib Authorized Cdficer,
Chalamandalam Invvestmend & Finanoe Co, Lid

FORM A
PUEBLIC NOTICE
{Regidation 14 of the Bsehwency and Barkruptcy Beand of India
‘okirary Liquidation Process) Regulasion, 2017
FOR THE ATTENTION OF THE CREDITORS OF

AMIGO DISPENSING SOLUTIONS PRIVATE LIMITED

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: Chola Crest, Super B, C54 & C55, 4, Thiru Vi
Ka Industrial Estate, Guindy, Chennai - 600 032,

& Chola

Enter a better life

E-AUCITON SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction sale notice of 15 days for sale of immovable assets under th Securitisation and Reconstruction of
Financial Asseis and Enforcement of Securify Interest Act, 2002 read with provision to Rule 8(8) of the
Security Interest (Enforcement) Rules, 2002,

Maotice is hereby given o the PUBLIC IN GENERAL and in parficular to the Borrower(s} and Guaranior]s) indicated in
COLUMN (A) that the below described immovable property{es) describad in COLUMN (C) Morgaged / Charged 1o the
secured creditor the POSSESSION of which has been taken as described in COLUMMN (D) by the Authorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Cradifor, wil be sold on "As is Where is",
"As is what is™ and "Whatever there is" as per datails menfioned balow - Notica is heraby given to Borrower / Mortgagor(s)f
legal heir, legal representatives (Whether Known or unknown), executor(s), administrator|s), successor(s) and aesign(s) of
the respactive Borrower(s) Morigagon(s) { Since deceased). as the case may be indicated in COLUMM (A) under Rula &(6) of
the Security Interest (Enforcament) Rules 2002, For detaited larms & condibions of the sale, plaase rafer 1o tha link provided in
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED zecured Creditior's website ie.
https:/iwww.cholamandalam.com & www.auctionfocus.in

[A] [B] [C] (0] [E & F] [G]
5 LOAN ACCOUNT NO. 0fs. DUES TO SR CRTION (I THE w é IEEEH\TEEPHI:E T
MAMES OF BORROWER(S) |BE RECOVERED £ INT)
KL IMBMOVABLE ALUCTION &
/ MORTGAGER(S) / BECRED | oy raroiien daet 2 [ EARNESTIOONEY | T
GAURANTOR(S) DEBTS) =| DEPOSITONT)

1 |Lean Account No.. Rs. All thal entire Flat No. 307, Re. 20321104 | 04-03-2026
HLO1VPID00035353 20,196,740/ | admeasuring about - 674.00 Sq. {Rupeas Twenty | from 02.00
Mr. Dineshbhai Harjibhal | (Rupesz |Fts. Carpet area & alongwith Lakh Thirly Two EM. to
Bhasra Twenly Lakhs| Balconies and wash area| — | ThousandOne | 04.00 PM
Mrs. Savitaben Bhasra Sidean | admeasunng 83 Sg. . Situated| = | Hundred Ten Unly) Ew:mh
Both are Residing at: Thousand | O the 3rd Floor of the building| T m:.malcr
220 Bhusar Faliya, 3 . |known as *SUNRISE £ | Rs.203.211- ;‘;;;”::5
Bhandarkutch, Hudreg. | RESIDENCY", Constructed on| £ | (Rupses Two Lakh | % Lty
Bhandar Kutch, Dharampur, Eorty Only) N.A Land bearng Survey No.5| 3 r‘?ﬁiHJEE?Sd tgerns of tha
Gugaral - 396126 1" | admeasuring about - 00 Hect. 20 = | Eiaven Onid Tender
Alsu_ﬁ.t: Fla_'tN”'Jn? ,'E'SD" Are Situated at Village - ¥ Document)
Suniise Residency, | 22082025 | samarvarni, Union Temitory of
Samarvani Bh. Samarvani Dadra and Nagar Havell owned
Gram Panchayat, Dadra by MR. DINESH HARAJUEHAI
and Nagar Hawvedi 396230 BHASARA,

1. INSPECTION DATE : 02-03-2026

RELEVANT PARTICULARS

1, | Mame af Corporete Cebtar Amigo Dispensing Solutions Private Limited

2. | Date of incorparation of corporata.person | 12102001

3, | Autharity under which corporsie person | Registrarof Companies, Abmedsbad, Gujarat
under the Companies Act, 2013

UZBz5 G200 1PTCI40102

4 | Corporale |daniity Mumber' Limiled

Liasbiliy |dandily mumibes of corporats

persan

5 | Address of the regstened ofioe and

principal offica {if any) of corparate

parsan

B | Liquidalion commuensement dats o

COFpIFALE PRS0

T | Mame. address email addness, Kashiyap Shah - Insatvency Profeggional

tedaphonge numbsar and the Ragséalion | B-203, Manubhed Towers, Dop. M & University,

numier of the fquidalor Sayapgurg, Vadadara 330020

Emal- kashyap.cs.ipiigmal com

Telephone no, S95S062244

Registration no; IBEINPA-BIP-MOCIET!
2017-18M11035

8 | Last data for submizsion of claims 11.03. 2024

Motce |5 bereby gven that Amigo Dispensing Solilions Privade Lirsted has commenced

veduntary lquidation on 10th Febasary, 2026

Tha stakeheldars of Amigo Dispensing Salubons Prvate Limited ara herely calbad upon bo submi

& prood of thair clasms, an orbedore 111h March, 20246 o tha liquidator at the address menlioned

againslibemT

The financal crediers shall submit ther prool of dams by electronic means only, All ather

stakehalders may submil e proofof damns n persen, by postar by electranicmeans,

Submissionof felsa or misleading procés of claims shall aftract penalties.

SUBHAAG, B-16, RAMB PARK, OLD
PADRA RCAD, VADODARA 390020

1002 2026

=di-

Kashyap Shah

Liquidator of Amige Dispensing Solutions Private Limited
Registration na: [BBINPA-OL2NP-MO0ET200 T- 1811035
AFA walid upta 30-06-2027

Diaba © 1000 Fabreary, 2026
Flace: Vadodara

FORM NO. URC-2
Advertizement giving nolice about registralion under Part | of
Chapter XX| of the Act

[Fursuant to Section 374{b) of the Companies Act, 2013 and Rule 4(7) of

the Companies [Authorised o Register] Rubes, 2014

1.Modice iz heraby given that in pursuance of sub-zection (2] of
saction 366 of the Companiesz Act, 2013, an application is
proposed to be made after fifteen days hereof but before the expiry
of thirty days hereinafter to the Registrar at Central Registration
Centre {CRC), that BHAKTI JEWELS LLP (LLPIN : AAX-2529)
a LLP may be registared under Part | of Chapter XX| of the
Companies Act, 2013, as a Company limited by shares,

4. The Principal Objects of the Company are as follows
To carry on the business of manufacturing, producing, designing,
assambling, job working, altering, repairing, buying, seiling, packing,
transporting, distributing, impart, axport & deal with all classes, Kinds,
types, nature and descriptions of precious and semi-pracious metals
including gold, silver and platinum, precious, semi-precious and
imitation stones, including diamonds, pearls and gems, omameants,
articles and jawellaries made of or containing gold, silver, platinum
or any other precious or semi-precious metals, diamonds, pearls,
gems of any ather precious, semiprecious of imitation stones, whether
ar not warked or sewer inlo any wearing apparel and whether or not
set in any fumiture, utensil or other arlicle
To carry on in India or elsewhere the business to prepare, cuf,
polish, set, design, display, exchangs, examine, finish, and
establishing support services but not limited to Research &
Development, fransports, maintenance of information systems &
consultanis for the aforementioned services & businesses.

3.4 copy of the draft Mamorandum and Articles of Asscociation of
he proposed Company may be inspecled at the office at TF/02,
4131, Kalp Bhakli Housa, Bih. Axis Bank, Swagal Cross Road, C.G.
Road, Ellisbridge, Ahmedabad, 380006, Gujarat, India

4 Moliceis hereby given that any person objecting to this application
may communicale their objection in writing to the Registrar at
Central Registration Centre (CRC), Indian Institute of Corporate
Affairs (ICA), Ploi Mo, 8, 7, B, Sector 5, IMT Manesar, Disiricl
Gurgaon {Haryana), PIN Code - 122050, within Tweniy one days
from the date of publication of this notice, with a copy to the
Company al its Registered Office.

Dated this 13 Day of February, 2026

Mameis) of Applicants :

Akshay Sevantilal Mehta Varshaben Akshaykumar Mehta
(Dessgnated Partner) (DIN - 02988761}  (Designated Partner] (DIN ; 02883112}

sEgaTd+ a Indian Bank

2. MINIMUM BID INCREMENT AMOUNT : Rs. 10,000,

3. Last date of submission of Bid! EMD/ Request letter for participation is 03-03-2026 fill 5 PM.

For detaded terms and condilions of the sale, please refer o the link provided on The websile of the Secured Creditor |2
htips . cholamandalam.com and wawwauckionfocus.in,

* Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc.
Incurred up to the date of payment and/or realisation thereof.

For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please getin
touch with Mr. Sambhaji Patil on his Mobile 33775 83775 { Mr. Rahul Jitendratxhai Dhobd on his Mobile No, #371 8758587337
& E-mail is; rahuljd@chola.murugappa.com official of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY
LIMITED to the best of Knowledge and information of the Authonzed Officer of CHOLAMANDALAM INVESTMENT AND
FINANCE COMPANY LIMITED there are no encumbrances in respect of the above smmovable properies! secured Assets,

Date: 12-02-2026 Sdi- AUTHORISED OFFICER

Flace; Dadra And Nagar Havedi Cholamandalam Investment and Finance Company Limitad

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Zonal Office ; 301-311/3rd Floor, Meelkanth Avenue-1, Opp. Gujarat Vidyapeath,
C.L. Shah Collzge Street, Income Tax Cross Road, Ashram Read, Ahmedabad-JE0014,
Ph.: 073-27431 248127461066

E-AUCTION SALE NOTICE

APPENDIX- IV-A" [See provisoe to Rule 8(8) [ 8{1)] 3ale notice for sale of Immovable properties

E-Auction Sale Motice for Sale of Immovabla Assets under the Securitization and Reconstruction of Financial Assets and
Enfarcement of Security Interest Act, 2002 read with proviso to Rule 8(6) / 9(1) of the Security Interest |Enforcement) Rules, 2002
Motice is hereby grven o the public in general and in paricular to the Bomrower (s} and Guarantor (s} that the befow described
immovatde property mortgagedicharged to the Secured Credsor, the Symbolic Possession of which has been: taken by the
Authorised Officer of Indian Bank, New Chandkheda Branch Secured Creddor, will be sold on “As s where is”, “As is what is”,
and “Whatever there is” on 19.03.2026 a1 11.00 AM to 03.00 PM. for recovery of Rs. 14,45 023/ [Rupees Fourteen Lakhs Forty
Five Thousand and Twenty Three only) towards Loan as on 03.11.2025 togeiher with furiher inferest thereon and incidentiad
expenses, cosls, charges eic dugboihe Indian Bank, New Chandkheda Branch Sacured Craditar, froer

The specific details of the properly intended fo be brought to sale through e-auction mode are enumerated below ;

D e .ﬁ Indian BEank

i T

Sr. Mame & address of Borrowers Detailed description ?ﬁﬁ;{!:f Property :'u:"“-"
P

Mo, { Guarantors | Mertgagors af the Property ‘h"'“ﬂm

1 | Mrs. Rekha Rajiv Mishra {Bomower, Guarantor & | All tha! plece and parcel of the 18 81,000/
Mortgagor) Address - Flat No. E/502 Fifth Floor, Manthan- | constructed propesty bemg Flat] 7 IDHBSE011103251
222, MNear Amar Tenament, Opp, Derva Telab, Vatva, | Mo E 502 Fifth Floor, E-Block 1.B8.1004-
Vinzol Rosd, Vatva Gam, Ahmedabad, (Gujarat)-382440, | Manthan-222, censtructian : Symbalic
AlsoAf: 1801, Vashisht Nagar, Bhaduat Nagar. Maninager, | admeasuring about 119.00sq| 40,000 Possession
Ahmedabed Cily, Ahmedabad [Gufaral-380003, Mr. Rallv | vards i.e. 99 50sq Mirs seper bult ;

Omprakash Mishra (Co-Borrower, Guaranter & | uparaiogether with undwided share of land admeasuring about 32.20sq |
Mortgagor) Address : Flat Mo, ES02 Filth Flaor, Manthan- | Mirs, in he scheme known as Manthen-222 scheme developad by Yash |
222, Mear Amar Tenamenl, Opp. Dariva Talab, Vatva, | Infrastructure scheme located Opp. Shashi Avenue, Beside Ashapusi |
Vinzol Road. Vatva Gam, Ahmedabad, {Gujarat]-382440, | Residency. Mear Vivaan Business Hub, Manthan Road. Vatva, |
Also Al - Fat No. A'S04, Mdhull App in sde Asopalay Soc, | Ahmedabad, Gujaral-32440 comprised in Survey no.1139 of ageount |
M. Banskar Schod, Viatve, Ahmedabad (Gujarat]-382440. | no.1455 of TP Noot28{Vatva- Aslall) of FP. 222 Mouje: vilage Valva, |
Mr. Ravi Rajiv Mishra [Co-Borrower & Guarantor), | taluka Valva in the distict of shmedabad and registralion sub district of |
Address ; Flat No. E50E,Fith Floor, Manthan-222, Near | Ahmedabad and registrafion subdistrict of Ahmedabad-11 (Aslali]. The |
Amar Tenament, Opp. Deriva Talab, Valva, Vinzol Read, | said Flat is bounded &5 under : On the East By : Comman Pkt, On ihe |
Watva Gam, Ahmedabad, (Gujarat]-38.2440, Alsa Al - Flat | West By : Terace. On the Norh By : Flat No. /501, On the South By : |
Ko, 504, Mdhudi op in side Ascpatay Soc, Me Sanskar | Block Mo, F

acheal, Vabva, Mhmedabad [ Gujaral)-352440

* Encumbrances on property : Not Known

+ Date and time of E-Auction : 19.03.2026 at 11:00 AM to 03:00 PM
* Date and time of EMD : By 18.03.2026 till 08:00 PM
Contact Person 2
Mr. Mukesh Jangid (Authorised Officer), Mo.: 9829743273, 9829973511
Mr. Anil Kumar (Branch Manager), Mo.: 9416428207

Biddars are advisad o vist the wabsile (htlps:Ywww. baanknat.com| of cur & suction sanice
proider PEE Allkance Pyt Ltd, 1o pesticipate in ol Bid, For Technical Assstance Please Gl
2291220220, For Registration Status ard lor EMD slalus pease emall fo
suppor baanknebfpaballiance com Fof property detais and pholograph of the propay snd
aurtion terms and conditions please vist: hiips 2w basnknet eom ard for clarifications
ralated to this parial, please contact PSB Alllzance Pyt Ltd, Centact Mo 5201 220230, Biddens
are edvisad o usa Property |D Mumber manticned abowve while seamching for the property in fie
wibsilewith hitps:ihwww.basnknet.com

Date : 11.02.2026 | Place : Ahmedabad

Bank Webs#a
wwrw, Indlianbsank bank in | Aitps.

Authorized Officer, Indian Bank

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: Chola Crest, Super B, C54 & C55, 4, Thiru Vi
Ka Industrial Estate, Guindy, Chennai - 600 032.

E-AUCITON SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction sale nolice of 15 days for sale of immovable assets under th Securitisation and Reconstruction of
Financial Asseis and Enforcement of Security Interest Act, 2002 read with provision to Rule 3(8) of the
Security Interest (Enforcement} Rules, 2002,

Motice is hereby given to the PUBLIC IN GENERAL and in parficular to the Bomower(s} and Guaranior(s) indicated in
COLUMN (A) that the below described immovable property(ies) described in COLUMN (C) Mortgaged / Charged 1o the
sacured creditor the POSSESSION of which has been taken as described in COLUMM (D) by the Authorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Credifor, will b2 sold on "As is Where is",
"As is what is™ and "Whatever there is" as par details mantioned balow - Notica is heraby given to Borrower / Mortgagoe(s)/
legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) and assignis) of
tha raspactva Borrower|=) Morigagon(s) { Since deceased). as the casa may ba indicated in COLUMMN (A} under Rula B(6) of
the Security Interest (Enforcament) Rulss 2002, For detailed larms & conditions of the sale, please refer to the link provided in
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website ie.
https:fwww.cholamandalam.com & www.auctionfocus.in

ﬁ‘@ Chola

Enter a better life

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: Chola Crest, Super B, C54 & C55, 4, Thiru Vi
Ka Industrial Estate, Guindy, Chennai - 600 032.

i: Fever a heirer e

E-AUCITON SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction sale notice of 15 days for sale of immovable assets under th Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to Rule B{6) of the
Security Interest (Enforcement) Rulas, 2002

Mobice is hareby given to the PUBLIC IN GENERAL and in parbicular fo the Borrowerls) and Guarantor(s) indicated in
COLUMN (A) that the below described immovable propery(ies) describad in COLUMN (C) Morigaged | Charged 1o the
secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authaorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Craditor, will be sold on "As is Where is”,
"As is what i3" and "Whatever there is" a3 per details mentioned befow - Nolice is hereby given to Borrower ! Mortgagons)f
legal heir, legal representatives (Whether Known or unknawn), executons), administratons), successon|s) and assign(s) of
the respective Borroweris) Mortgagor(s) | Since deceased). as the case may be indicated in COLUMMN (A) under Rule 8{6) of
the Sacurity Interast (Enforcement) Rules 2002, For detailed terms & conditions of the sake, please refer to the link provided in
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website ie.
https:hwww. cholamandalam.com & www.auctionfocus.in

[A] [B] [C] Eﬂé [E & F] [G]
LOAN AGCOUNT MO, iv's, DHFES TO = | RESERVE PRIGE
[so| mames oF somnowens) (ee necovenen|  PESCRIETION OF THE E 2| W) st
: / MORTGAGER(S) / {SECURED £ | EARNEST MONEY
GARANITS] NEBTS) PROPERTY / SECURED ASSET 8| ePoar T TIME
1 |Loan Account No.: Rs. All the peace and parcel a Rs. 37479600 | 04-03-2026
HLOZMRID0D03980T 32,33,7700- | Property of residential property q[H“Wﬂﬁk:'ﬂ’J*' from 02.00
Mr. H_ﬂhesh Marsibhai (Rupees |being open land area adm, 90- ase'-en I:ra hrui'dg.' PM.to
Dabhi ; o= | DE¥EN ThouBENd | g4 00 PM
) Thity | B39 Sg. Mirs. Of Plot No. 28p of| & Nine Hundrad wilh
:;;I?::'R"E:;?:;;?h' Twolakhs |area known as ‘Radnakrushna| = |  Sityanly) | et
Moomnagar Chowk, | oy Three | Park of revenue Survey No. 1300) 2 [™ge"3 74 g5 | extensions
Opp. Aaradhna Tower, Lat Thousand | paikee locate at vilage Vajepar,| B | (Rupess Three | of  minutes
Plod .Mtll'h' Morbi. G I'EI'EI! ; Seven | Taluka Morbi District Marbi in the| © | Lakh Seventy Four |  eachin
351&1 I .l Humndresd gtate of G-'.JjEHE1 ha'l'il'lg four side I:'-'.J-- Thnu;anﬁ Ceven 1E"[|‘-5- of the
Al ; Seventy (Boundaries as under:- Huf(ad: Rty il
50 At : Radha Karushna Only| : ; : '_ Six Only) Document]
Park Vajepar R.5.No. 1300 Boundaries of Proparty- Morth:-
Paiki Plot Mo, 28 Panchasarl 229" | Road, South:- Remaining Land of
Road, Morbi Morbi 363641 | 19982025 | piot No. 28, East- Road And
Wesl:- Remaining land of Survey
Na. 1300 Paikee.

1. INSPECTION DATE : 02-03-2026

2. MINIMUM BID INCREMENT AMOUNT : Rs. 10,000,

3. Last date of submission of Bid! EMD/ Request letter for participation is 03-03-2026 till 5 PM.

For detaed terms and conditions of the sale, pbease refer to the link provided on the website of the Secured Creditor ie.
httpzfwww cholamandalam.com and wwslauclionfocus.in,

* Together with further interest as applicable in berms of loan agreement with, incidental expenses, costs, charges ete.
Incurred up to the date of payment and/or realisation thereof.

For any assistance related to inspection of the property. or for obtaining the Bid document and for any other queries, pleasegetin
touch with Mr. Girirajsinh Savjitsinh CHUDASAMA Contact Mumber #31 9574202220 and Emall:
girirajsinhsciiichola. murugappa.com / Mr. Rahul Jitendrabhai Dhobi on his Mobile No. +81 8758587337 and Email:
rahuljd@chola.murugappa.cem official of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED to the
best of Knowledge and information of the Authorized Officer of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY
LIMITED fhere are no encumbrances in respeci of ihe above immovable properiies! secured Asseis,

Data: 12-02-2028 Sdi- AUTHORISED OFFICER
Place: Marhi Cholamandalam Investment and Finance Company Limited

[A] [B] [C] [Di [E & F] [G]
SR LOAM ACCOUNT NO. Qis, DUES TO e RESERVE PRICE
wo,| MAMES OF BORROWER(S) [se necovenep| ~ OESChrToM OF THE g gl _wo | oamor
| MORTGAGER(S) / SECURED | ISECURED ASSEY  |© 52| EAMMESTMONEY | e
GAURANTOR(S) DEBTS) METT &| DEPOSITINT)

1 |Loan Account No.: Rs. 2661104/l All the piece and parcel of Re. 4052880/~ | 04-03-2026
LAPZSTROOO0BA7E4 (Rupeas | immovable property Flat No. 5/A (Rupsas Forly Lakh| from 02.00
Mr. Manish Mangilal Twenty Sit | on the Sth Floor of B wing building Fifty Two Thousand| ~ PM. to

Lakhs Fifty " ; ) Eight Hundred 04.00 P.M
Solanki known as "Ratnayogi Apartment i Orl e
Mrs. Hinaben Solanki Une | situated at Viesu Bearing Revenue gy Ln'y) T
Mr. Mangilal Solanki Thousand | Syrvey No. 91, New R, 5. No. Re.4.05288- | utensions

{Rupees Four Lakh | ¢ e min tes

One Hundred | 6a/1 T P Scheme No. 21 (Vesu) e Foiy La

All are Residing at;

(Constructive)

5.4, B Tower, Ratna Yogi CIFrTIU': E;ﬂl 0id Final Plot No. : 9, New Final oo Honaad, | . sachin
Apartment, Nr. ¥1.85 O | pant o, 6 of Village: Vesu, Taluka Eighty Eight Only) | =ms & the
Someshwara Enclave, WHIR-E0E3 | \rajuira (Surat City), District: Surat D;’-‘I'_‘rf:"nn

total admeasuring aboul super
Built up area 1310.00 Sq. feet i .
121.747 Sguare Meter, Built up
area 8046 5q. Meters, Bounded
As Under: East Road, West
Someshwar Society, North: Adj.
Revenue Survey No. 69 paiki,
South: Adj. Revenue Survey
Mo, 80

Vesu, Surat, Nr.
Someshwara Enclave,
Surat, Gujarat - 395007
Also At : Flat No.. 5/A,
hth Fl. Bldg. No. B,
Bis. Dream Home,

Mr. Someshwar Enclave,
Vesu Surat City Surat,
Gujarat-395007

1. INSPECTION DATE : 02.03.2026

2. MINIMUM BID INCREMENT AMOUNT : Rs. 10.000/-.

3. Last date of submission of Bid/ EMD/ Request letter for participation is 0:3.03.2026 till 5 PM.

Zonal Office : 301-311/3rd Floor, Neelkanth Avenue-1,
Opp. Gujarat Vidyapeeth, C.U. Shah College Street,
Income Tax Cross Road, Ashram Road, Ahmedabad-380014.
Phone: 079-27431248/27461066

For detased terms and conditions of the sake, please refer fo the link provided on the website of the Secured Credilor ie
htips e, cholamandatam,. com and wwsauctionforus.in

* Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges efc.
Incurred up to the date of payment and/or realisafion thereof,

For any assisiance refated to mspection of the property, or for obtaining the Bad docurment and for amy ofher guernies, please getin
towch with Mr. Sambhaji Patil on his Mobile 93775 B3775 | Mr. Rahul Jitendrabhai Dhobi on his Mobile Mo.
+31 8758587337 4 E mail is rahuljdi@chola.murugappa.com official of CHOLAMANDALAM INVESTMENT AND FINANCE
COMPANY LIMITED to the besl of Knowledge and mformation of the Authorized Officer of CHOLAMANDALAM INVESTMENT
AND FINANCE COMPANY LIMITED there are no encumbrancas in respact of the above immovabie properties) secured Assels.

Date: 12-02-2026 Sd- AUTHORISED OFFICER
Place: Surat Chelamandalam Investment and Finance Company Limited

E - AUCTION NOTICE

FOR SALE OF IMMOVABLE PROPERTIES
[See proviso Rule 8(6) / 9(1)]

E-auction website
hitps:iiwww.baanknet.com

Bank Website

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B(6) / 9(1) of the Security Interest (Enforcement) Rules, 2002

Midice ks hereby given to the public ingenesal and in particular to the Borrowen's and Guarantor’s and Morigagor's thal the below dagscribed immovable property morgaged! charged to the Secured Credior, the Physical/Symbobc Possession of which has been taken by the Authonsed Officer of Indian Bank, Secured Credior, will be sold on "As s where I3", “As is what 3",
and “Whatewver there 2" on 11.03.2026 for recovery of due to the Secured Craditor from the below mentioned Barrower's and Guarantor's and Mortgagors. Tha resende price and the eamest money deposit and shor description of mmovable property are also mentioned hereundar

Sr. Name of BorrowersiGuarantorMortgagor (s)
No. & Branch Name

Dataiied description of the Property

Resare Price [

Proparty ID No. [
Bid Inc. Amount

Possassion Contact Person

Amount of Secured debi

Sahdevkumar Vishnubhal Patel (Propritor! Mortgagor)
Branch : Mehsana

1 | Mis. Ambica Plastic [Borrower | Properiforship Firm}, Mr. | Proparty Details - 1 A% the pecas and pancals of immowable properly bearing Shad Mo, N-3 & N4 ol Ground Floor Block/Phase N of Gokden Industial Esisle which is
situated in SurveyBlock Mo 156, 157, 158P, 159P, 160F & 161P of Dhanat s, Taluka - Kafol & Dizinct Ganchinagar In the state of Gukarat admeasuring 571,03 Sg Mer &
80,84 Sq Mirand bounded as under;

Eoundaries ol Shed Mo MN-1 2 Norh | Shed Mo, 02, South | Shed No. 04, Easl : Raad, Wesl Wall
Boundaries of Shed Mo, N-4 : Norih: Shed No. 03; South ; Shed Mo, 05, East : Road, West : Wall

Rs. 26,37,000.00 | IDIBI6010202261

Bid Inc, Amt.
10,000.00

Physical
Possession Mr. Ashok Ram

Rs. 2,11,27,359.00
: iBranch Manager)

Property Details -2 : All the pieces and parcels of immovable property beanng Shed No. 23 of Ground Floor BlockPhase B of Goiden Indusinial Estate which is sfuatedin
Survey/Block Mo 156, 157, 158F, 155P. 160F & 181P of Dhanol sim, Taluks- Kalol & Distict Gandhinagar in the state of Gujaral admeasuring 25.08 Sg Mirand boundad
asunder: Boundaries of Shed No.B-23 : Morth | Boad, South: Shop Mo 06, East: ShopMo. 24, West: Shop Mo 22

as on Rs. 7,79,000.00
07.02.2028, Bid Inc. Amt.

Plus interest 1l the date of 10,000.00

IDIB96010902262
Physical

Possession

M.: 9427616315

Property Details - 3 ; Al the pieces and parcels ofimmaovable properly bearing Shed Mo B-24 & B-25 of Ground Floor Biock/Phase B of Goiden Indistrizl Estate which is
sibuatadin SunayBlock Mo 156, 157, 1588 158F, 160P & 161F of Dhanal sim, Taluka- Kaksl & Dislrict Gandhinagar in tha state of Gujarat admeasuring 20.58 Sq Mir &
2048 SqMer and bounded a5 under

Bourdaries of Shed Mo, B-24 - Maorth -Road, Sauth - ShopNo, 05, East; Shop Ne, 25, West; ShopNp, 23
Bountaries of Shed Mo, B-25: Norlh - Road, Saulh - Shop No. 04, East: Shop Mo, 26, West: Shop o, 24

Mr. Mukesh Jangid
{Chief Manager)
h.: 9E2974327 3, BH0A910549

realizalion & cosl
charges & ather expanses,

Rs. 15,68,000.00 | MNE26010902263

Bid Inc., Amt,
10,000.00

Phygil:al
PossEss b

Mrs. Nirupama Amarnath Nai [Borrower and Mortgagor), Mr. | Properly Details - All thal piece and parcal of immiovable property al Flal no. E-1-402. 48 Floor, Block E1, having area adm. 46 E2 sq.mirs. along with endivided share
Amarnath Thakurdin Sharma (Guarantor) 11.60 8, mirs. in the scheme known as “Urang Vatva® bult up in Non Agaculbure [and beasing survey no. 321, 987 TP Schame no. 88, Final Plol Mo 50,5211 siluated ing
Branch : RannaPark and beng & Mouje ; Vabva Taluks Vatva in the registration disinct of Ahmedabad with Seb District Ahmedabad 11 Aslal owned by Ninpama Amarmath Mai bounded a3
undar: East: FlatMa, B33, West: Flat Mo, B0, Morth : 7.51 mbe. Hoad, Sowth; FlatNa, EMM05

Mr. Saket Agarwal
{Branch Manager), M- 953260750
Mr. Mukesh Jangid {Authorised Officer)
M.: 9829743273, 990910540

Rs. 11,15431.00 IDIB9E011TOTO0R
&5 on 28.08.2025,
Phis mieresd 1 the dada of realizalion &

coat, chames & other expenses

Rs, 7.89,000.00

Bid Inc, Amt.
10,000.00

Physical
Possesslon

Detail of encumbrance, if any known to the Bank - There is no encumbrance on the property described herein to the best of
knowledge & information of the Authorized Officer.

Important note for the prospective bidders : Bidder has to complete following formalities well in advance : Step 1 : Bidder / Purchaser Registration :
Bidder to register on e-Auction portal {link given above) https://baanknet.com/ using his mobile number and email-id. Step 2 : KYC Verification: Bidder
to upload requisite KYC documents. KYC documents shall be verified by e-auction service provider {may take 2 working days). Step 3 : Transfer of EMD
amount to his Global EMD Wallet : Online/off-line transfer of fund using NEFT/Transfer, using challan generated on e-Auction portal.  Step 1to Step 3
should be completed by bidder well in advance, on or before EMD date.

For downloading further details and Terms & Conditions, please visit: 1. www.indianbank.bank.in, 2. https://baanknet.com/
Note : This is also a notice to the Borrower/GuarantorsiMortgagors of the above said loan about holding of this sale on the above mentioned date and other details.

Earnest Money Deposit : 10% of Reserve Price.
Last Date & time for Submission of Process compliance Form with EMD

amount : On 10.03.2026 up to 08.00 P.M. E-auction through
https://baanknet.com/ Registration should be completed by Intending
bidder on or before EMD Date and there should be EMD balance in

global wallet.

' E-Auction Date : On 11.03.2026
Between 11.00 A.M to 03.00 P.M. with unlimited extension.

Authorised Officer, Indian Bank

i . . Ahmedabad

Date : 10.02.2026, Ahmedabad

i l.-.'l
fa b P
Sl T

epaper.financialexpress.com
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